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The Commission for Air Quality Management in National Capital Region and Adjoining Areas (Amendment) Bill, 2022
(Amendment of section 2, efc.)

SHRI GAURAV GOGOI (KALIABORY): Sir, | beg to move for leave to introduce a Bill to amend the Commission for Air

Quality Management in National Capital Region and Adjoining Area Act, 2021.
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SHRI GAURAV GOGOI: Sir, | introduce the Bill.
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